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M YAMINIINVESTMENTS COMPANYLTD |

CIN NO. L67120MH1983PLC029133
Addres: E-210, CRYSTAL PLAZA, OPP- INFINTY MALL NEW LINK ROAD, ANDHERI (WEST) MUMBAI -400053.
ail ID:

(Extract of Un-adited Financial Resui for the qunmr it

ear ended 30th September, 2020)
(Rs. e axcopt EPS)

Tt eTeT Tt yeaT STt Yoar
o Parcuars 301520207 300520207 30:09:2019] 30:09:20207 30052019 | 31032120
+—Hotatmeome fromoperatiom 174 5 = -

B e

before exceptional items and Tax 10.90 -1.47, 26.23] 9.43| 33.76| 2518
3~ frverprom e periot-after

(after Exlmwdmary |\ems) 8.07| -1.47, 19.41 6.60, 24.99| 2037,
4~ [Equy Share Capitar 5726 5125726525726 o[ —s257:20
s g Revafuaton Resen

as shown in the balance sheet of previous|

year) - K K K K p
&~ Eaming Per Share (of Re- r-eacny

Basic 0.016} -0.003 0.038] 0.013] 0.049| 0.040

Ditea e G I S
lote: The above is an extract of the detailed format of Quarterly unaudited Financial Results filed with the Stock Exchange|

under Regulation 33 of the SEBI( Listing and Other Disclosure Requirements) Regulations, 2015,

Place:
Date: 12/11/2020

YAMINI INVESTMENTS COMPANY LTD

Name: VANDANA AGARWAL
Designation: Whole-Time Director
DIN: 02347593

Mumbai

FRIDAY, NOVEMBER 13, 2020

Corrigendum For The Attention
of The Equity Shareholders of
MEHTA HOUSING FINANCE LIMITED
'0n 12-11-2020 the Detaled Pusiic
Siement ues pubkehed

Apine HousTg BB Eraton Limited.
N 851 1019920LCO13174
oo, Lngiord ood,
i

[Reg off: No 302, Al
wel y

Illlbeplll n!"fenm\vesd\e nda
of Activity", s

Date of C \Hl\\gnm enf

period: December 31, 2020,

Fax No: 91 08022128357,7h No- 9308040473500

Pursuant read 29(1)a of sesl
and Disclosure Requirements) Regulations, 2015, notice is hereby given that a
meeting of the Board of Directors of the company will be held at the Registered
Office on Friday, 13" Noverber 2020 at 3 PM to consider the following

1To consider and approve the unaudited financial results of the Company for the.
quarter and half year ended 30° September 2020

2.To transact any other matter which the Board may deem fit.

The said information is also available on the company's website at
‘wunw.alpinehousing.com and may also be available on the stock exchange at
. bseindia.com

Thursday

order of Board
Place : Bangalore For Alpine Housing Development Corporation Limited
Date 111112020 sd/-
Kurian Zacharias
Company Secretary and Compliance Officer

New Markets Advisory Limited
Regd, Office: 71, LAXMI BUILDING. 4TH FLOOR SIR P. M. ROAD, FORT MUMEA! Mumbai City MH 400001

EXTRACT OF THE STANDALONE UN-AUDITED FINANCIAL RESULTS FOR THE QUARTER & HALF

VEER GLOBAL INFRACONSTRUCTION LIMITED |

Office:- Shop No 47 Shalibhadra Regency Shalibhadra Nagar,
100F(74 BeingUnionBonk, Nalsapars (9 Thanecky Matarssa-401209,
Email ipoveer@gmal.com Website: wwwveergloballt
N Number. U45309MH20139LC325330
NOTICE
Notice is hereby given that the meeting of the Board of Directors of the Company|
is scheduled on 13" November, 2020 o consider inter alia, the unaudited results
for the quarter / half year ended as on 30.09.2020.

For: Veer Global Infraconstruction Limited|
Place: Mur Sdl-

mbai
Date: 11 November, 2020. Managing Director|

§ H KELKAR AND COMPANY LIMITED
CIN No: L74999MH1855PL C009593
Registered Office: Devkaran Mansion, 36, Mangaldas Road, Mumbai-400002
Corporate Office: Lal Bahadur Shasir Marg, Mulund (West), Mumgai-400080
Tel No: +91222164 9163 | Fax No: +91222164 9766

Websi | Emall | invesiors@keva.co.n
INTIMATION OF RECORD DATE
NOTIGE IS HEREBY GIVEN that the Board of Direciors (Board) of S H Kelkar and
(Company Limited (Company’) el s Meeling held on Wednescay, Novernber 11, 2020 has
eclared an Interim Dividend of Re. 1~ pr share . 10%) fo e equity shareholders of
he Company for he inancial year 2020-21.
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TANEJA AEROSPACE MIB A\fmﬂﬂﬂ |_|mj'|'[|) PEARE CANH 20 — 2013 the Board has fsed Friday. November 20, 2020 as the Record Date for the purpose
Regd. Office: Beiagondapal Vilage, Thally Road D [ the Company for the Finsncial Year
Kt Del. Balponiapall G913 (M) Phore: fchcliey SR & Guarter | Quarter | Half year [ Half Year [fear ended] 2020.21. The Interim Dividand wilbe paunnuav\m onday, Novamber 30, 2020 ta the
rzAag Email: secretarial @1aal cao.in | Website: werntzal.co.in | CIN; LE2200TZ 1983PLC0 14450 No Particulars onded on | ended on | endedon | wndeden | on the Company, the defaits of NSDL and
EXTRACT OF THE STATEMENT OF CONSOLIDATED FINANCIAL RESULTS i COSL of business hours
FOR THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2020 o] ofFricay, Novermber 20, 2020
NR in Lacs except per share data 1| Total ncome from Opsrations 205| am| al| e4| 1 The Sharehaiders may note that the Interim Dividend wil b paid electranically to those
5 Guarter Ended | Hail Year Ended | Vear Ended 2 [NetProfitf Loss forthe period Sharenigars who have Updald e bank CEount delass For snareholtes vno have
el Particulars 0Sep-20 | WSep3 | s0sepa0 | Srara0 (baforaTax, rEvmordraryiene) | (oo (179)| (aos)| ©1e)| @se ol updale their bank. sent out Io thei eg
- (Unaudited) (Audited) & | Net ProfitLoss forthe period afiertax m&“\;c avoid delay in lenesvmgmem idend hm»mm 10 update
e, | BE] B3 B | R el S I I N I B S
Exceplional andlor Extracedinary items) 4+ rowcomorenenswe Income for ihe penod 2020,
3 [P Eﬁ[‘gﬂ%ﬂ‘:} ?:m] S N e i ot/ L i the hands of the shareholders w.e.f, Aprl 01, 2020 and the Company is required to
4 Namonu[ms.sj for the penod after 20 | 2003 31821 56385 i Cried M"‘-"“E"M'“W”WW““] (0g3)| (6B 77| oF| (@55
i Cc andior Extre anrcmary n=rrs> 5 | Equity Share Capétal 12400 | 12400 12400 12400 12400 applicable surcharge and cess) as may be notified from time to time. The information
& | Tolal Comgrehensive o 22804 [ 22013 31821 58651 - regarding the applicabilty of TOS rate for various categories of sharehoiders and
[Camarising Profit (Lass) for the penod (aftes tax] . required is available at the website of the Company — www keva.co.in
and Other Comprehansive Ingam afer L] [Alkred Fiurchl Resiie: - b ] Cl underhe ab—Corporate Acton — Intef Cividend — FY 2020-21
e | 14| | o0 | gty o [rome wnl wml oml ool wm = :
in the Audilad Balance Smét of the praviows year " 2 Diluted: (0.08) {0.15) (0. ZSU (0:01)) (028 k ¢ Lidon or 18, 2020in
5| Bt B b o St 091 040 128 234 orderto en pany ! Tax.
e ¢ oach) gickanwaliesd) (M) g e, Incompiete. andlor unsigned forms and declarations will not be: considered by the
ey o 21 isting Obligations i i s
1 November 19, 2020, :00pm IST.
prress For S H Kelkar and Company Limited
Particulars ] Ll ;M For and on behalf of the Board Sd-
nat wudited) | S- Plae : Mumbal Deepti Chandratre
svenue from Operations T12468 | Biga 17855 EFFILS Prakash Shah Date : November 12, 2020 ompany Secretary
Profl befors lax 250 26T 37019 808 1 Date: 12112020 Director
Proit ater tax 204 | 2241 31821 564 Place: Mumbai DINNo-01136800
The: sbove = an exractof the deialed format of quarerty and half year ended inancial resus fled wih he Stock
2 2015, Tr
s el T MADHYA BHARAT PAPERS LIMITED
3. The above results have been reviewed by the Aucit Commitiee & approved by the Board of Directors at their e e Elri, Ry A o Ciamca
respactve meefings heid on November 11, 2020, CIN:L21013CT 1060PLCO01EE2
a ¢ For Tang erospace and iton it Regd. Office : 26/1A,Strand Road 2nd Floor , Kolkata 700001, (W.8), India wwwmbplin_ E-mait: info@mbpl in Tel: (OT819) 245055
ace : Bengalury
Dato: Noveniber 11, 2020, Whels Time Bigeetor Telephone. : 039 2231 3074 E-mall sokL_1980@yahoo.coln, EXTRACT OF UNAUDITED STANDALONE FINANCIAL RESULTS

IN : L51909WB1980PLC033018
STATEMENT OF UN-AUDITED STANDALONE FINANCIAL RESULTS FOR THE|

FOR THE QUARTER AND HALF YEAR ENDED 30TH SEPTEMBER, 2020
L

'QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2020 (Rs. in Lakhs| Quarter Ended
EON HADAPSAR INFRASTRUCTURE PRIVATE LIMITED o eare oot |5 panticutars P e e el e
PARTICULARS S:p13J2n Sept. 30, 202 Semll) 2014 Marh 31, 220) Unaudibed) Unau dted) [Urisudited) (Unaudited)| (Audited)
CIN : UT4210PNZOAPTC 140101 OO | oA | o e |71 ssm 57 473356 [6203.25
Regd. Office : Tech Park One, Tower °E, Next To Don Bosco School, Off. Airport Road, Yerwada, Pune 411 006. ToI RGO Trom OpeTations (Aey 000 5000 oo TO06S okl = s =
UNAUDITED FINANCIAL RESULTS FOR THE PERIOD ENDED SEPTEMBER 30, 2020 Net Profit/ (Loss) from ordinary activities| poriod (before Tax and
after tax 2404 1802|7483 | 715 Exceptional tam) (133.78) | (14428} | 26540 | (o7s0m| (37.40) faonany
[ o) Net Profit/ (Loss) for the period after ax | Nt Profiossf for e
et Proil{ioss) for
s 5 Tonths, | & monthe: oy the yenc (ater Extraordinary items) 2404 | 1802|7483 | 4715 N oy [ [m— " —
o, Particulars March 31, Equiy Share Capal 820000 | 820000 | 820000 | 820000 JUSATE): H ) (31800 . (37.40) H202A0)
2020 Juding Revaluation
{unaudited) | (unaudited) | (Audited) Reserve as shown in the Balance Sheet [(133.78) |{144.28) | 265.49 | (278.06)| (37.40) |(202.80)
1 | Total Income from Operations 325880 | B80203 | 12,336.62 of Previous year) 0000 | 0000 | 0000 | -667.958
2 | Net Profit / (Loss) for the period fﬂm‘"ﬂ? ,P;VS?V‘EQ’?(WO;TGWVG\MN
ot T Bl arc Jot Exicioriiai lsciai (634.07) | 91840 | (38432) ftems) (of Rs. 10/- ead i i ”
3 | Net Profit / (Loss for the period befor asic 0029 0022 | 0001 | -0021 Eqws“mcma‘u) l1z6.88) (13709 | zroev | (2ssam)| (27.84) [(174.43)
{after Exceptional and/or E:—naumnary ) (694.07) 918.40 | (384.32) Diluted 0029|0022 0091 | 0021 (Face valu Ra. 10 | 34100 | 34100 | sano0| 4n00) seroo | senen
4 | Net Profit / {Loss) for the period after tax Eamings Per Share (after extraordinary - teres etiang
(after Exceptional and/or Extraerdinary items] (656.06) 41036 | (579.19) items) (of Rs. 10/- each) Revaluation Resarses as|
5 | Total Comprehensive Income for the period Basic 0029 002| 0091 | -0021 shown in e Balar
[Comprising Profit / (Loss) for the period (after tax) Diluted 0029 | 002| 0091 [ -0021 _:’“”'ﬂ“’;"“'“e"l A L) L.} A A {o01.38)|
and Other Comprehensive Incoma (after tax)] (656.06) 41036 | (579.19) Tote T (o1 Ra T encn)
6 | Paid up Equity Share Capital 115.00 115.00 115.00 The above is an extract of the detailed format of Standalone Unaudited F\nanc\a\ {1 Basic (Rs.) @or) | wam| re| (eas| (ae| s
7 | Reserves (excluding Revaluation Reserve) 1173491 | 8,570.02 | 12,390.87 Results for the Quarter and Half Year ended 30.09.2020 filed with the ) Diuted (Rs ) (92| eyl 77el (e1s)| (o] (595
8 | Net worth 11,848.91 | 9,685.02 | 12,505.87 Exchange under Reuleion 33 of tha SEBI (Lstng Obigatons and Disclosure] :
9 | Paid up Debt Capital / Outstanding Debt 20,748.71 | 24,303.68 | 23,750.92 Requirements) Regulations, 2015. The full format of the Financial Results for the| |1} The above Is an extract of the detased format of Financial Results filed with the Stock
10| Outstanding Redeemable Preference Shares 16,872.04 | 21,084.42 | 16,104.96 Quarter and Half Year ended 30.09.2020 is available on the Company's and Stoct Exchangs unor Regulaiion 33 of e 5581 (Lsiing Obigalions and Disciosura
11| Debt Equity Ratio ) 6651 | 12061 | 6351 Exchange webils. Sy i (e ] 1 o 0 g Hebens 5
12| Earnings Per Share (of As. 10/ each) Company's website : itp:/seliwinindia.com/invst. html
{for continuing and discontinued operations) - BSE Limited : www.bseindia.com Z]The ahwwaﬂu&m smnoa)ggez(gzaél&h\al resulls of the. w'ﬂﬂga ylu;l’;e uarter and
1. Basic (57.05) asee | (5036 Notes aif yaar nded Seplember, 'ava basn raviawsd by the AU Commilles
2. Diluted: (57.05) 3568 | (5036) 1 reviewed by the Audit ind were thereafter| H:'ﬁ;ﬁﬁ‘;ﬁ;’;‘;’;‘g’gﬂz’; B B of Difsojors Bk spectvy msesigh hid
13| Gapital Fedemption Reserve - - - approved by the Board ofDirctors of the Company at e respecive meetings hoid] ! e e
14| Debenture Redemption Reserve 548905 | 5489.05 | 5489.05 on 12th November 2020, Place of Signat Winsging Director
15| Debt Service Coverage Ratio 0.09:1 0.09:1 0.08:1 2) In accordance with the requirements under Regulation 33 of the SEBI (Listing| Date_: 12th Nmumw 2025 (DIN: MN‘Mﬂ
16| Interest Service Govarage Ratic 1.26:1 5.91:1 2.45:1 Obligations and Disclosure Requirements) Regulations, 2015, the Statutory]

NOTES :

The above Financial results have been prepared as per the SEBI (Listing Obligation and Disclosure
Requirements) Regulation, 2015 and have baen reviewed and approved by the Board of Directors at its
mesting held on Novamber 12, 2020,
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52 of the SEBI (Listing and Other Disclosure Requirements) Regulations, 2015. The full
format of he hal yearly financial results are available on the websites of the BSE Limited.

For the ftems referred in sub-clauses (a), (b), (d) and {¢) of the Regulation 52 (4) of the SEBI (Listing and
Other Disclosure Requirements) Regulations, 2015, the pertinent disclosures have been made to the
BSE Limited and can be accessed on www bseindia.co

w

Auditors have performed a imited review of the financial results of Sellwin Traders
Limited for the quarter and half year ended 30th September ,2020. There are no
qualifications in the fimited review report issued for the said period.

For and on behalf of the Board o

Sellwin Traders Limited

SO/

Navin Chandra Sharmd

Place : Kolkata Managing Directo
Date 12.11.2020 DIN : 00081104

Mg O it .40, i P R s,
Pandurangapuram, Visskhapatnam-530003, A P.
Gorporats Office : G-2, Concorda Apartments,

6-2-656, Somajiguds, Hydrabad-500082, Tengana
Tl 040 za:mznmm Fax 040 - 23311804, Email. Avantiho@avaniifeeds com
e www avantifeads com CIN: L16001AP1883PLC0S5778

M Avanti’

Feeds Limited

Extract

67440215

Financi“.ep..in

RDB RASAYANS LIMITED (R In lakhs, uniess otherwise siaied)|
4 The outstanding redeemable preference sharas consist of 2,120 Lacs shares of faca value of CIN-L36598WE1995PLCOT4860
Rs.10 each. Quarter |Half Year| Quarter | Year
Regd Office:Bikaner Building, Ended | Ended | Ended | Ended
5 The figures for the corresponding previous period have been regrouped | restated wherever necessary, 8/1 Lal Bazar Street Kolkata-T00001 Particulars Sept30, | Sept30, | Sept30, March 31
to make them comparable Ph No (033) 44500500, Fax No 91-33-2242 0588 oD ] AN | D
& The management nas made an assessment of the impact of COVID-19 on the Gompany's operations. E-mail:info@rdbindia.com,Websile:www.rdagroup.in Assiteg | Lnsodind | rauiied Andited
financial performance and position as al and for the half year ended Seplember 30, 2020 and has EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER | Total Income from Operabons (Net) ATELIT] 20070218 | 10642000 | 41152915
concluded that the impact is primarily on the operational aspects of the business. In assessing the AND HALF YEAR ENDED 30TH SEPTEMBER, 2020 """""“: %8 paiod (owlc/s a1
of including and ofher assets, the Company has S — e 1L WS | e | N
considered intemal and extamal information up to the date of approval of these financial resuits including o e tonallems) swazint| sosenes | wosis| wassn)
status of existing and future customer orders, cash flow forecasts, commitments with suppliers, elc. Net peofitfor the p = 3
The Company expects lo gradually recover the carmying amaunt of these assets, the Company has also e items nwn| o | e | s
considered the impact of subseguent evants in its assessment and concluded that there is na significant otal Compronenarve oo Tor e period
impact which is required to be recognised in the financial results. . no further ed)| (Unaudited) |
have been made to the financial resuts ; e L Lol e L 292688 | 443704 263965 other comprhensive noome {aher ) HABSS] 2153990 | 1100479 | sssarr]
Considering the dynamic nature of the issue, the impact of the glabal health pandemic may be different potldisade Ll R | ——— a43gs| | [ERSESnae Cagital RECT RGN T E T
from that estimated as at the date of approval of these financial results and the Company will continue o Extrapediacy ami) -
to clesely monitor any material changes to future economic conditions [3 [Net Protit/ (Loss) for the penod
For and on behall of the Board of Directors belore Tax fatter Exceptional and 230.30| 1.458.25 243,98
of Eon Hadapsar Infrastructure Private Limited| s WiF| ﬂ
Sal- Sai- 4| Net Profit/ (Loss| for the period alter [ [ w0
Sagar Chordia Faraekh Khan Ta»(al:crExccpmna!and 69246 | 105221 23355
Place : Pune Director Director 5 [ Towal cgmu,c“e‘\swmm P
Date: November 12, 2020 DIN: 00054123 DIN: 01323080 {(Lass) forthe period [Comprising
Profit/{Loss) for the period o Yo Jow:
Endsd
{atterLax) and Other Gomprehensive|  692.46| 1,052.21 23355 Particulars Sopt 0,
tax)] 220
6 | Equity Share Capital { e
For Face Value of s 10/- gach) AT7T148] 1T71.48] 177148 o TRGRATT| HATERO |
7 | Reserves (excluding Revaluation
N . ) Rsarinsis shown i the Bialance Net Profit for the penod (before tax & ] vl s
Advertising in STEw g P Shae oA T o2 R | i | | 6
Basio CEL s 152 Net Prafit for ax (aft §
Diiuted: 391 5.94) 1,32 G070 1TTBE2S | 1052086 | 2850787
TENDER PAGES | |-
1 The above is an extract of the detalled format of Quarterly / Annual | | (comprising profit for the period (afer tax)
Financial Results filed with the Stock Exchange under Regulation 33 of | [and oiher comprehensive income (ofer tax)|  $21631| 1r1m628 | 1ousrzs | sas1ams
the SEBI (Listing and Other Disclosure Requirements) Regulations, Ex R ) 13628 | 13608
‘ Ontact 2015, The full format of the Quarterly/ Annual Financial Results are 'ﬁm ‘e0sly (excludng Tevaluslion TEserves] — 1
available on the website of BSE Limited at m and on | [Eamiogs Per Shre face o )
the Company's website &t wiww.rdbgroup.in [Basic [ b 1)
ITE N D RA PAT. I 2 The above audiled results have been reviewed by the Audit Committee | [Duger [ iA5] E]
J and approved by the Board of Directors at their meeting held on 12th | [3.Tne by the Audit
Navember, 21 i
M - 1 N . For ADB RASAYANS LIMITED s I
obile O.: s Kot Voo Ties By
Date: 12.11.2020 Excrange eg1 20‘3; of the SEBI (Listing Obligabons and Disclosure
9029012015 : 2 Y
available on i )and |
s c )
Landline No.: ey i
P for is. AVANTI FEEDS LIMITED

A INDRA KUMAR
Chairman & Managing Diector
ow

Place : Hyderabad
Dato :November 12,2020
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